IN TH£ CENTRAL ADNINISTR“TI?E TRIBUNRL HYJE HBAD BENCH HVUE?HB 4D

kg

R.A N0,930/97 in 0.A, na.zaa/gs
and
M.A.NO,931/97 1n 0.A, Nn.zaelga | .,
Betueens o - _ o Dt. of Grdar: 6.11 97.

N.‘K‘ N, Tikkannas .- '
' ' _...AI'JDl_icanl: in bﬂth N.As‘.

And . ‘ .
1. Sgnior Divisional ﬂachaﬁical Englneer(ﬂiaaal),
South tastern Railuay, Ualtair Division, Uisakhapatnam.

2, Mivisidnal Machanical Enginaer(niaael),
50uth Eastern Railuay, Udltair Division, Uisakhapatnam.
I
| ...Respondents in both MpAs.

Ceunsel Por the Agplicant t Mr.fl, Bal skrishne Murthy
Ceunsel for the Reapondents 1 Mr.N.,R,Devraj
CHREMy

THE HOR'BLE SHMRT R,RANGAZAIAN ¢ MEMBER (A)

THE HOM'BLE SHRI B.S,JRT 'ARAMESHUAR ¢ MEMSER(J)

THE TRIGUNAL MAJE THE FOLLOJING OSDERS

 8.8.10,930/97 v

Eém.:

Nana for the @pplicant, Szi N.R. Davraj for thea- raspondents.
The defiay in filing restaration patition ie condoned., M.A, is alloued,

M,A,N0,031/97 . ‘
Nena fer the applicant Sri.N R.Devraj for the raspnndawts.
2, Inspita of Piling restoration petition, the learned

counsel Par thas applicant nat present. Hence the restnrotiun
patition is dismissed. %o costs, '
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL,
HYDERABAD BENCH AT HYDERABAD

Miscs Application No. 23 9%

In
C.A. No. 236 of 1993

Betweens
M.KeN+ Tlkkanna ses Applicant.
And:

1, senior Divisional Mechanical
Engineer (Diesel)
South Eastern Railway,
Waltair? ¥Bncharapa lzem
Visakhapatnam-8,

[l

2. Divisional Mechanical

Engineer (Diesel)

South Eastern Railway,
Waltair DV sion:

Kancharapalem, Visakhapatnam-8, +s¢ Respondents.

AFFIDAVIT FILED BY THE APPLICANT

I, M«.K.N. Tikkanna S/o Late Pothayya, age 55
years, occupation, Railway Service, resildent of Marripalem,
Vigakhapatnam-8 sincerely state on solemn affirmation

as under:

1, I submit I am the applicant herein and as such

acgquainted with the facts and deposing this affidavit

praying for kind restoration of the 0.A. No:236 of 199

[¥¥)

dismisging it for default in terms of orders passed by
|
this Hon'ble Tribunal on 6.,11.1997 in M.,A.N0.931/97 an

be pleased to grant the prayer in the said 0.A.

2e I submit that my counsel was present unfortunately
late on 6,11.1997 at the Hon'ble Tribunal and the said
O.A. was dismissed for default and I submit my counsel

requested the Hon'ble Tribunal after lunch break to

Contd...?




. reconsider and be pleased to pass orders as prayegc

‘under'the said 0.,A. and the Hon'ble Tribunal was

“and this has-nét\been%rebuttéd by the respondentsy’ -
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pleased to m*ntion directing my counsel to comeup gain

with a fresh restoration petition and hence this M.A.

is submitted again.,

3s I submit that the respondents herein failed

to submit counter within 8 weeks as ordered by thi

i

Tribunal as far backias on 19.3.93 despite orders

J Hon'ble
| .

i

passed on 5,12.,1996 directing to look into the redgsons
|
interalia for failure for not £iling the replgy in'time

'and I submit there has been no reply frOm the respondents
even when restoration petition No. 931/97 was submitted

on 14.9.1997 in this p.A. I humbly submit that the.
respondents have no r%ply to submit but recovery for
'loss of oil was te’stfarted iliegally in June 1997
thereby I submit I am?put to monetary loss énd mental

agony and therefore I}fervent1y=request the Hon'ble

Tribunal to grant the, prayer in terms ofthis C.A,.

P
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4. a) I submit once again that I did not personally

| |

attend to repairs, as multiple unit test was condiucted

by mechanic and not by my humble self as I was attending

t0 another priority w;rk but>reccvery was done foy loss

of oil from my emoluments.

b} I submit form%l inquiry under disciplinary

was’ conducted despitegmention made by this Hon'ble |

' l 1

| net |
proceedings was conducted but only fact finding 1Lquir3ﬂ
. N ) |

; _ |
Tribunal in terms of the orders passed on 19,3,1993]
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